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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by Shri Ram Nath Thakur: Dr. Sasmit Patra (Odisha),
Dr. Amar Patnaik (Odisha), Shri Sujeet Kumar (Odisha) and Dr. John Brittas
(Kerala).

Concern over adulteration in food items
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[RAJYA SABHA]

MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Shri Vijay Pal Singh Tomar: Dr. Sasmit Patra (Odisha),
Dr. Amar Patnaik (Odisha), Shri Sujeet Kumar (Odisha); and Dr. John Brittas
(Kerala).

Now, Question Hour.

12.00 Noon
ORAL ANSWERS TO QUESTIONS

Beneficiaries under PM-Kisan

*61. DR. SASMIT PATRA: Wil the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(a) the number of beneficiaries under the PM-KISAN Yojana, State-wise;

(b)the number of beneficiaries under PM-KISAN in Odisha, district-wise;

(c) whether Government is planning to include agricultural laborers to receive
benefits under the scheme; and

(d)the initiatives of Government to ensure the integration of all eligible farmers in
the scheme?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI KAILASH CHOUDHARY): (a) to (d) A Statement is laid on the
table of the House.

Statement

(a) and (b) The PM-KISAN scheme is a central sector scheme launched in February
2019 by the Hon’ble Prime Minister to supplement the financial needs of land-holding
farmers. Under this scheme, the financial benefit of Rs 6,000/ - per year in three equal
instalments every four months is transferred into the bank accounts of farmers'
families across the country through Direct Benefit Transfer (DBT) mode. The PM-
KISAN scheme is one of the largest DBT Schemes of the World.

A farmer-centric digital infrastructure has ensured the benefits of the scheme
reach all the farmers across the country without any involvement of the middlemen.
Maintaining absolute transparency in registering and verifying beneficiaries, the



